IN THE HIGH COURT OF DELHI AT NEW DELH]
+  CS(COMM) 245/2017 & CC(COMM) 54/2017, I.A. 7004/2013

DURA-LINE INDIA PYTLTD .. Plaintiff
Through:  Mr. Ned Mason, Mr. Essenese Oban,
Mr. Ankit Rastogi, Ms.

Chamanpreekaur, Mr. K.Y. Siddharth
and Ms. Ayesha, Advocates.

VErsus

JAIN IRRIGATION SYSTEMSLTD ... Defendant

Through: Mr. J. Sa Deepak, Mr. Avinash K.
Sharma and Mr. Mahua Roy,

Advocates.
CORAM:
HON'BLE MR. JUSTICE SANJEEV NARULA
ORDER
% 23.01.2023

1. Considering the position of the board and the fact that it is aready
04:40 PM, it is not possible to take up this matter today.
2. Re-notify on 31% January, 2023.

SANJEEV NARULA,J

JANUARY 23, 2023
as
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